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(c) if so, their reaction tbereto, and if 
not, the reasons therefor ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMAVIR) : (a) 
The President of the Indian National Cement 
and Allied Workers' Federation had served 
a notice of strike dated 24.10.83 on the 
Chairman, Cement Manufacturers' As ocia-
tion proposing to caU a strike by all cem~nt 
workmen of cement factories and quarries 
in India from the midnight of 29.11.83 to 
press for the demand for 'correct' implemen-
tation of the 2-Man Arbitration Award 
dated 11.7.83 on six issues, before 
2S.11.1983. 

(b) and (c) With a view to averting the 
threatened strike conciliation proceedings 
were held b y the Deputy Chief Labour 
Commissioner (Central) on 25.11.83 in New 
Delhi. While a representati'le of the Emplo-
yers attended the conciliation proceedings, 
none attended on behalf of the workers con· 
cerned on the ground that there could "be no 
conciliation on a clear Award. Subsequently, 
howev~r, the President of tbe said Federa-
tion intimated vide circular dated 25.11.1983 
that one of the two main dem'lnds regard-
ing revised wages with fitment baving been 
accepted by tbe Cement Manufactuers' Asso-
ciation, and that the strike has been 
fdeferred', indefinitely. 

Implementation of Fifth Arbitration Award 
by Cement Factories 

3387. SHRI R.L.P . VERMA: Will 
the Minister of LABOUR AND REHA. 
BILITATION be pleased to state: 

(a) the number of cement factorie 
which have implemented the Fifth Arbitra-
tion Award so far and particularu of those 
which have not yet impledented it ; 

(b) the factories which have paid the 
arrears accrued by the Implementation of this 

award and those which have not yet paid ; 

(c) the action being taken against those 
factories which have not yet implemented 
this Award ; and 

(d) whether Rohtas Industries have 
implemented the Award or not? 

THB MINISTE OF STATE IN THE 
MINISTRY OF LABOUR AND REHABILI 
TATION (SHRI DHARMAVIR): (a) to 
(d)According to available information, three 
Cement Companie nam ~y, Rohtas Ltd., 
Sone VaHey Portland Cement Company 
Ltd., and Vi vesvaraya Iron and Steel Com-
pany Ltd., have not implemented the 5th 
Arbitration Award. All the wor erS of 
Visvesvaraya Iron and tee I Company Ltd., 
includin tho e in the Cement Unit have 
opted for the Ste Wage Award. In the 
case of the other two Companie c rtain 
concessions ari ing from their being treated 
as ick units have b n or are being granted 
by the Departmen of Indu trial Develop-
ment enabling them to implement the 
Award. 

Telec stin of Oriya Films on 
ational TV Hook.up 

3388. SHRI K. PRADHANI : Will the 
Minister of I FORMATION AND 
BROADCASTING be pleased to state: 

(a) whether tho Oriya film industry ha 
not made much headway due to lack of 
finances and other handicaps; 

(b) Government's policy to promote the 
production of regional film by way of assis-
ting them financiaJly and technically ; 

(c) the manner in which the screening 
of these films on the national TV hook-up, 
particularly Delhi, is selected and at which 
frequency the exhibition of regional films in 
a year is phased ; 

(d) whether Oriya films and seldom 
shown although there are sizeable Oriya in 
the capital; and 

(e) the charges paid by the Doordar-
shan for the screening of such regional films 
and whether these films are sbown by the 
TV Centres in the States other than those 
in whose language these film are produced; 
if so. at what frequency with the aim of 
national integration? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF INFORMATION AND 
BROADCASTING AND I THE DEPA .. 
RTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN): (a) 
'l'.he film industry is in the private sector 
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and Government have no information in 
this r gard. 

(b) Government have aIr ady set up' 
the National Film Development Corpora .. 
tion which consj~ers proposals for grant of 
financial assistance for production of films, 
including Oriya feature films. 

(c) to (d) The offers received from pro-
ducers for telecast of Oriya .films are scru-
tinised and selection made by a Selection 
Committee constituted at Doordarshan 
Kendra, Calcutta. 

The Selection Committee consists of the 
following: 

(1) Director of the TV Chairman/ 
Centre/Deputy Asstt. Chair-
Director man 

(2) Regional Officer Member 
(Film Censor Board) 

(3) Regional Officer Member 
(Films Divn) 

(4) Deputy Principal Member 
Information Officer 

(5) Station Director, AIR Member 

(6) Asstt. Station Direc- Member 
tor, Doordarshan 

The Com.mittee after scrutinisina the 
offers ,categorise films in 3 categories viz .• 
fA'; 'B' and fC' by giving weighaae for the 
following aspects of the film in that order: 

(a) International/National/State Awards 
won 

(b) Thematic Value 

(c) Cinematic Value 

(d)' Entertainment Value 

(e) Year of production 

(f) No. of times films was shown on 
TV and at what stations. 

On the basis of the categorisation given 
by the Committee, the rates of payments 
for telecast of regional feature films at the 
TV Centres in the region pertaining to the 
language of the Blm as also the rate of pay-
ment for telecasting with subtitles at the 
metropDlitan centres, viz. Bombay, Madras 
Calcutta and Delhi will be the same as for 
Hindi films . The rates for the remaining 
TV Centres will be as for 'C' category films. 
The rates of telecast of Hindi feature films 
are as follows: 

(a) The rate structure of payment for 
black and white Hindi feature films will be 
as under. 

Category 1. Delhe (Mussoori) 1. Calcutta 1. Srinagar All Transmitters of 
of films 2. Bombay (Pune) 2. Madras 2. Lucknow 1 KW/IOOW. 

Bangalore (P naji) 3. Jalandhar (Kanpur) 
(Amritsar) 3. Hyderabad 1. Raipur 

4. Jaipur 2. Muzafferpur 
3. Gulbarga 
4. Sambalpur 
S. Nagpur 

(In Rs.) 6, 20 LPTs. 

A 20,000 15,000 10,000 3,000 

B 15,000 10,000 7,500 . 2,250 

C and 10,000 7,500 S,OOO 1,500 
repeat 
telecast 

(b) For Hindi feature films tel cast in 
colour, 25% extra over the foregoing rates 
of payment (for black and white films) will 
b admissible. Regional films are not being 

telecast on the National hook-up. The regi .. 
onal films including Oriya films are telcast 
outside the linguistic regioD, on rotational 
basis, on tlte basis ot recommendations of 
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the regional stations During the current 
calendar year tbree Oriya films have already 
been telecast from DeJhi Kendra. 

Gpening of New Post Offic 5, Tele-
grapb Offices and Telephone 

Excbanges in Ori sa 

3389. SHRI K . PRA.DHANI : Will the 
Minister or COMMUNCATIONS b pleased 
to state: 

(a) the number of new post offices 
Telegrah Offices, Telephone Exchanges in-
clud ing RAX Exchanges proposed to be 
opened in Oris a dUJ;ing the current year ; 

(b) the particulars of exchanges to .be 
linked by STO facilites within and outside 
the state; 

(c) ~he particulars of the Manual Exch-
anges to be automatized ; and 

(d) the steps taken to ensure expedi-
tious delivery of telegrams and mail in the 
rural and tribal areas of thi backward 
State? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNCATIONS 
(SHRI VIJAY N. PATIL) : 

(a) No. of Offices to 135 
be opened 

No. of Telegraph 
Offices to be 
opened 

2 Departmental 
Telegraphs off Ice 
& 80 combined 
office 

No. of telephone 30 
exchanges including 
RAX exchanges to 
be opened 

(b) Pradeep-Bbubaneshwar point to 
point STn route pJanned for the current 
years has been commissioned. No other 
STD route is planned for commissioning in 
Orissa during the current year. 

(c) Manual Exchanges 

1. Talanger-l 

2. Puri -1 
arc likely to be automatized during 1983-84. 

(d) Department keeps a careful watch 
on the delivery of telegrams and mail in 

rural areas which is also und r constant 
review to achieve the best pos ibJe opera-
tional efficiency. Howev r, 184 extra depart-
mental agent have been sanctioned for 
rural areas 37 for normaJ area, 5 fOr baok-
ward area and 50 for tribal areas-to ensure 
exp ditious delivery of mal in rural and 
tribal areas of backward State of Orissa 
and to strengthen the Delivery State. 

Import of Oil From West As ian 
Countries 

3390. SHRI K. PRADHANI: Will 
the Minister of ENERGY be pleased to 
state: 

(a) whether the World Economic Out-
look 1983 published by the JMF has analys-
ed that the outlook for oil prodUction in 
the West Asian countries for 1983 is for a 
further detrioration in out-put performance 
for some countries of the region and little 
improvement in the others ; 

(b) India's estimated import of oil in 
terms of quantity and value during tbe 
CUrrent year ; 

(c) whether in view of (a) above, Gove-
rnment have considered the expediency of 
making on-the-spot purchases of oil in the 
West Asian oil·exporting countries in the 
context of declining oil prices ; and 

(d) if so, the broad outlines of the 
purchases made and their delivery during 
the current year ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GARGI SHANKAR MISHRA): (a) It 
has been commented in several publications 
that the crude production in the West 
Asian countries which is currently limited 
to 60% of the capacity is expected to re-
main depressed during this year. 

(b) The gross estimated imports of crude 
oil for 1983 is around 15.3 million tonnes 
valued at Rs. 3300 erores approximately. 

(c) The spot purchases of crude oil are 
resorted to onJy to cover tbe marginal 
shortfall in supplies of crude oil from term 
contracts with National Oil Companies or 
due to processing J'equirements of the 
J'efinerics. 




